
THE HATI HIGH COURT AT G TI
HIGH COURT OF ASSAM : NAGAI-AND :MIZORAM AND ARUNACHAL PRADESH)(

NOT I FI CATION
Dated Guwahati the 7rh October, 2023

NO. Hc.vrr-100(ft, -vfitlt201r)l 81/A
Court has been pleased to nominate the following Judicial Officer to attend the

Training Programme on" tVational *minar on Judicial Ski s (p-1g65)i to b
organised by the National Judicial Academy, Bhopal from 14-16-2023 to
15-10-2023 in place of Shri Vanlalenmawia, District and Sessions Judge,

Lunglei Judicial District, Mizoram, who has been exempted from attending the

aforesaid programme.

Name & Designation of
the Officer

Mobile No. Email ID

Dr. HTC lalrindthana,
Judge, Special Court, PC Act.

Aizawl, Mizoram

94361-58610 htcchhana@gmail.com

The aforesaid fficer is directed to attend the respective training programme

accordingly. Further, he is also requested to submit a report after the completion of
the said programme.

The nominated ofncer is also requested to go through the joining instructions

available in the NJA website.

Memo HC.VII-100(ft.-vlrr)/2010/9982-96/A. Dated 07- to-2023
Copy for informatjon & necessary action to:

1. The Honble Director, National Judlcial Academy, Suraj Nagar pO, Bhopal -
462U4, Madhya Pradesh.

2. The L.R. & Secretary to the Govt. of Assam, Judicial Deparbnent, Dispur,

GuwahaU, Assam.

3. The Secretary to the Govt. of Mizoram, Law and Judicial Departm€nt, Aizawl.
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#### The Hon'ble Gauhati High

I

By order,
Sd/- S. Dhar

REGISTRAR (JUDICIAL)



4. The Accountant General (A&E7, Mizoram for information and necessary

action.

[The Offier is plad on depubtion for the ptuguz'm on

@ndition fiat (a) dre Offtcets witl be trcaEd as on duty during the

training period & (b) he will be entitled TA. & D.A' as admissible

under tfie RulesJ,

5. The Registrar (Admin /Vigilance/Estt.), Gauhati High Court, Guwahati'

6. The Registrar-cum-Principal Secretary to the Hon'ble the Ciief 'lustice,

Gauhah High Court, Guwahati.

7. The Reqistrar, Aizawl Bench, Aizawl.

(He is rquxd to infonn tfie oncemd-Offiets accordingly)

8. Shri Vanlalenmawia, District and sess|ons ]udge, Lunglei Judicial District.

9. D. HTC Lalrinchhana, Judge, Special Court, PC Act, Aizawl'

The nominated participant is rcquested b intimate their travel

plans in writing to the NJA, Bhopal well in advance (at least 3 days)

by email at liaisonoffice@nia.oov.in to enable the Academy to

prcvide transport facility from the ai rport/ rai lway station'

The nominated participant who is attending the training

pnogiamme for the first time is also requested to deposit one-time

Registration Fee of Rs. 1U)O/- (One thousand) plus GST of Rs'

18O/- i.e., a total of Rs. 1180/-.

The nominated participant is rcquested to pay lodging &

Boardang charges @ Rs. 25OO/- (Rupees Two Thousand Five

Hundred) plus GST (Rs. 3OO/- at present) i.e., a total of Rs' 2,8OO/-

per day or Palt of the day, Per Penxrn.

No spouse, cfrildren, relatives and personal staff are

permitted to accompany the nominated participants'

The nominated participant is also requested to carry his

oftrcialty allotted Laptop/tablets, etc. with him while attend'ng Ule

proglttmme.

10. The loint Registrar (Protocol & OSD), Gauhati High Court, Guwahati'
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11. The Project Manager, Gauhati High Court, Guwahatl.

(He is tquud b upload the llotifiation immdiafuly in
the official website of the Gauhati High Court cuwahati).

12. The Administrative Officer, Judicial Academy, Assam with a request to place

the notification before the Hon'ble Director, Judicial Academy.

13. The Private Secretary to Hon'ble Mr. lustice Manash Ranjan Pathak, Gauhati

High Court, Guwahati for his Lordship's kind information.

14. The CA to the Registrar General, Gauhati High Court, Guwahati. '
( E LIsr OF OTFICERS H EREITABOVE tS nOT I{ ECES.S RI LY llr OROER OF

.1O
t.}}}
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